|
L

- SUBJECT:-

‘J'“'*CENTRAL ADMINISTRATIVE TRIBUNAL ~
NG ENCH

Second Floor,
Commercisl Complex,
Indiranagar,
Bangalcre-560 038,

: ' Dated:~ .
CONTEMPT PETITION NO,10/1993 i
NTEMPT, PETIT. /1993 in TJUL 1993

APPLICATION NO(s), 442 of 1990, /

. Director Genersl
kespondent(s) of \Morks,CPUD,
and Others,

Applicant(s) K.Murugessn —  v/s.

Te :
1. Sri,K, nurugesan
$/o.Lete Sri.Kanaskerajen T.
Block No,N-2,CPUD Quarters,
Uijayanegan Bangalore-42

2, The Direcbbr General of Yorks,
Centrsal Puqlic Works Department,
Nirmen Bhauen,Neu Delhi.

3. The Superintending Engineer,
Bangalore Central Circle,
CPuUD,55/35,8econd Mian Road,
Vyalikaval Bengalore-S.

4, Dr m.S, agaka;e Adyocate,
No.1}, Second Flaor,First Cross,
Sujetha Complex,Gandhlnagar,
Bangalora-g

Se Sré M.Vgsudeva Rao,

' Centrsl Govt. Stng Counsel,
High Court Bldgl, '
Bangdlore-1,

q of copies of the Grder
the Ceptral dministra;ive Tribunal,Bangalore: 8ench’
Bangelore. .
Pleass find enclosed hereuith a copy of the ORDER/
STAY/INTERIN ORDER. passed by.this . Tribunal in the above said
21-06-93 '
applicatlon(s) on ---41 )

s > . S g S

\QSM@D' o | (,._/\3'“’9.—7
| | CmL/,,PRrY/DEPUTY REGISTRAR
] : | : ‘ JUDICIEL BRﬁNCHES




| |
{ ICiﬂG)P{o 10193

Office Notes ! | o ‘Orders of Tribunal

VR (MA)/ANV (M2
i ‘ ' 0 0.9 N
! ;
‘ Shri MV Rao for t he respondents i_
produces a copy of order complying with |
| the directions of this Tribunal, Or, ;
MSN for the petitioner submits that thej;
dirétﬁions'of this Tribunal have been
complied with and therefore, the CP doeﬁ,
,’not'éurvive. 1In vieu of this submissioﬁg
the CP is disposed of and the alleged

SRS contempners are discharged,
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